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CUTTACK, MONDAY, MAY 17, 1937.

OFFICE OF THE ELECTIONS OFFICER.

NOTIFICATION.
■ The 17th May 193-7.

* J l
No. 926-E.O.P.—The following notification issued by the Government of Indl 

in the Legislative Department, is republished for general information.

By order of the Governor.
S. N. MOZUMDAR 

Elections Officer.

The loth May 1937.
No F 13'1/37-C & G (II).—A vacancy having occurred in the Legislative . ■ 

Assembly by reason of the acceptance by the Governor-General of,Jhe resignation of
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